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iREFUSAL OF LoANs TO DELHI TRANs-
PORT UNDERTAKING

SHRI D. N. PATODIA :
SHRI RAGHUVIR SINGH
SHASTRI :

946.

will the Minister of TRANSPORT
AND SHIPPING be plcased to state :

(a) whether it is a fact that the Cen-
tral Government have declined a request
from the Delhi Transport Undertaking
for a loan and have instead suggested
to the Undertaking te find additional re-
'sources through increase in fare;

(b) if so, the reasons therefor;

(c) whether it is also a fact that
D.T.U. Services are far from satisfactory
:and any additional increase in fare would
«only mean giving additional premium on
inefficiency; and
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(d) the rcasons the Central Govern-
ment could not consider jt desirable to
suggest to the Undertaking to creatc
additional revenue through economy and
by plugging the leakage of revenue
through ticketless travel ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAH) : (a) and (b). A request from
the Delhi Transport Undertaking for a
loan has been under active considera-
tion for some time. The Undertaking
was advised to consider, among other
matters, the feasibility of increasing
fares, keeping in view the fares charged
by city transport undertakings in Bom-
bay, Madras, Calcutta etc., in order to
cnable it to clear its liabilities rcgarding
repayment of outstanding loan instal-
ments and payment of interest charges
thercon. The General Manager of the
Undertaking had also proposed an in-
crease in the fares, but this was not
agreed to by the Delhi. Transport Com-
mittee in December, 1967, when the
budgct proposals for 1968-69 were being
formulated.

(c) No Sir; additional resources would
enable the Undertaking to increase its
fleet strength and to improve its services
also.

(d) The Undertaking was also ad-
vised to take suitable measures to effect
the utmost economy and to plug the
leakage of earnings.

OFFICERS SERVING IN CHANDIGARH

947. SHRIMATI NIRLEP KAUR :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that the.Pun-
jab Reorganisation Act does not permit
officers other than those beloging to Pun-
jab and Haryana in the Union Territory
of Chandigarh;

(b) whether it is also a fact that
Officers from other cadres are being
retained in. Chandigarh just to avoid the
Punjab cadre officers; and

(c) if so, the reasons therefor ?





